
















ANNEXURE 

Photographs taken during inspection of the unit M/s. K. K. Raghavan,                

S.F.No. 121/3, Keezvasalai village, Maduranthagam Taluk, Chengalpattu District  

 

 
 

G.I. sheet fencing arrangements all along the periphery of the quarry site 

  

Greenbelt development Name board placed in the entrance 

 

 

 



 

BEFORE THE HON’BLE NATIONAL 

GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 
 

Original Application No.141 of 2022 (SZ) 

 
 

 

D.Karunakaran 

Chengalpattu District – 603 313. 

 

…Applicant 
 
 

 

 

Vs 
 

 

 

State Environment Impact Assessment 

Authority 

Tamil Nadu and 5 ors.  

                                      …. Respondents  
 

 

 

 

 

REPLY FILED ON BEHALF OF THE              

3
RD

 RESPONDENT –  TAMIL NADU 

POLLUTION CONTROL BOARD. 
 

 

 

 

 

 

 

 

Advocate for Respondent: TNPCB 

 Thiru. Sai Sathyajith 

 Advocate, Chennai. 

 

 

 

 

 

 

 

Date:10.02.2023 
 

Date of hearing: 13.02.2023 


